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NOTICE OF NOMINATION

Election to the Council of States by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today (—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained
on paper candidate under section

152
] 2 3 4 5 6 7 8 9
1 s ui T oo fomn 60 Elo-285, FF-Ho, T T T 706 F7et yaE aEa 128
few= wfar, 7§ faeeit HATE RO 15
Hiawm aEa 13
TS HER 13
HEAE HAR FEa 134
= fog 214
i 3=t 211
s T =6 e fie a 175
™ faemm goEE 154
Lok 228
2 = wilt foe Trogte 60 Elo-285, =H-Te, TR S | 706 oiEn aea 85
few=n wiar, = faes e fnd 198
fa=m s 24
Y Y A 199
*‘{R 1 o 115
ST AT 208
BRI 235
SR e 145
Els RLLIE T £l 122
wii &t 29
Place - Patna
Date - 12th March, 2020 Returning Officer.

Note :— wherever alternative is provided score out the word(s) not applicable.

I Subs. by Notifn. No. S.0. 364 (E), dated the 18 May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn No $.0. 124(E), dated the 24" February, 1993, for certain words.
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(See rule 7)
NOTICE OF NOMINATION

Election to the Council of States by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list

nominati of maintained
on paper candidate under section
152
| 2 3 k) 5 6 7 8 9
3 Fwi= il faw HoEle famm 60 Bto-285, =TH-Zo, T A T 706 A FAN AR 126
feg=n wiaFt, = faeelt Elo TET HUR 15
R O AT IH W I 216
THE FEA IE N ARA 90
e 50
i s 12
R awE 193
T & 189
wiferst 2t 243
Hom =R faw 213
4 W 9= T Y TH T 69 TE HEM-Hie-39, TS = = 256 ¥ege A fafest g1
w1~ Hio, Hlo AHFeE 100
WY TFHEYH, -2 ' ¥ it 187
7% feeett oz e e 26
e HEAR aEE 46
GG L QL 92
TEE FArA AEH 194
wferm AT A 82
Rl ui 143
e Fm 68
Place - Patna
Date - 12th March, 2020 Returning Officer.

Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. Mo. 8.0 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. 5.0. | 24(E), dated the 24" February, 1993, for certain words.
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(See rule 7)

NOTICE OF NOMINATION

Election to the Council of States by the elected member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M., today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained

On paper candidate under section
152
1 2 3 4 5 6 7 8 9
5 U9 == e Y TR T 69 TE WEm-Hie-19, g T = 256 fera= ™ 127
- 'lEﬂD, HAR et 229
WY TEEETH, TE-2 TR qRd 167
7 faeet FETEA T WEHA 133
o ¥R T 116
Tie HAn 28
HEW HIAR 75
Rl L 148
forer 3 for” 165
Place - Patna

Date - 12th March, 2020

Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs by Notifn. No. 5.0 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2 Subs By Notifn. No. $.0. 124(E), dated the 24™ February, 1993, for certain words.

W 210
Returning Officer. 2':1 ﬂ'}\

Returning Officer
for Biennial Election
to the Council of States
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